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BACKGROUND OF THE MATTER 

2. That in the present Original Application, objection of the applicant is 

as against the dumping of solid waste on the agricultural field in 

Village Dabarsi, Ghaziabad, Uttar Pradesh. Learned Counsel for the 

applicant has submitted that respondent no.6 has been granted 

Consent To Establish (CTE) dated 05.04.2025 for setting up of 

Common Municipal Solid Waste Facility (CMSWF) but said CTE 

(page 40, annexure A-4) does not give the details of site along with 

the geo-coordinates. 

 

3. That furthermore, it is alleged that the project proponent has 

converted the area into full-fledged landfill site and is dumping the 

solid waste in that area without obtaining necessary clearances. 

 

4. That the Hon’ble Tribunal vide order dated 09.10.2025 has directed 

the respondents to file their reply. The operative part of the 

aforementioned order is stated below: 

“…6. Issue notice to respondents for filing their reply by way of 

affidavit atleast one week before the next date of hearing…” 
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STEPS TAKEN FOR THE ESTABLISHMENT OF THE MSW 

PROCESSING PLANT 

5. That under question MSW processing plant is located at Khasra no. 

181, village Muhiddinpur, Dabarasi, Ghaziabad (U.P), having total 

area of 1,787 hectares. The Geo Co-ordinate of the MSW site is 

latitude 28.723948 and longitude 77.583072. 

 

6. That prior to setting up of the MSW processing plant at the site in 

question, an application was submitted by Zakir, Sakir and Jahid 

Khan, sons of Salimuddin, residents of Village Mahiuddinpur 

Dhabarsi, Pargana Dasna, Tehsil and District Ghaziabad, under 

Section 80(1) of the Uttar Pradesh Revenue Code, 2006. In the said 

application, a prayer has been made for declaration of land bearing 

Khata No. 648, Khasra No. 181, admeasuring 1.7870 hectares, 

situated in Village Mahiuddinpur Dhabarsi, Tehsil and District 

Ghaziabad, as non-agricultural land. In support of the 

application, copies of Khatauni for Fasli year 1359 and Khatauni for 

Fasli years 1427 to 1432 have been filed. 
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7. That subsequently a detailed inquiry was conducted by the concerned 

Lekhpal and a report dated 04.02.2025 was submitted before the 

Tehsildar.  

 

8. That accordingly, in view of the report submitted by Tehsildar and the 

submissions made by the Applicants, the land bearing Khata No. 648, 

Khasra No. 181, admeasuring 1.7870 hectares, situated in Village 

Mahiuddinpur Dhabarsi, Pargana Dasna, Tehsil and District 

Ghaziabad, owned and possessed by the applicants as transferable 

bhumidhars, and surrounded by residential activities, has been 

declared non-agricultural under Section 80(2) of the Uttar 

Pradesh Revenue Code, 2006, subject to compliance with all 

applicable provisions of the Code, Rules, Government Orders, and 

planning regulations by the SDM, Ghaziabad vide order dated 

14.02.2025. 

A copy of the SDM order dated 14.02.2025 is annexed herewith and 

marked as ANNEXURE-1. 

A copy of the revenue records are annexed herewith and marked as 

ANNEXURE-2. 
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ACTION ATKEN IN COMPLIANCE OF THE DIRECTIONS 

ISSUED BY THE HON’BLE TIRBUNAL 

9. That the Deponent vide letter dated 28.03.2026 has directed the 

UPPCB to carry out the site inspection in compliance of the orders of 

this Hon’ble Tribunal, and submit the said report to the Deponent at 

the earliest. 

A copy of the letter dated 28.03.2026 is annexed herewith and 

marked as ANNEXURE-3. 

 

10. That in compliance with the directions issued by the Deponent, 

the UPPCB has carried out the site inspection dated 30.03.2026 and 

have submitted the said report to the deponent. 

A copy of the inspection report dated 30.03.2026 along with 

photographs is annexed herewith and marked as ANNEXURE-4. 

 

11. That, as per the report, it is submitted that the Municipal Solid Waste 

(MSW) processing plant is being operated with all requisite statutory 

permissions; however, the existing treatment capacity of the said 

plant is inadequate, resulting in a shortfall/gap in the processing of 

solid waste at the site. Consequently, an estimated quantity of 

373



374



یری

भूमि
उत्तर प्रदेश

बारसी परगना
मालियत एक
अन्तर्गत नियम
अकषिक घोषित

375

FreeText
Annexure-1



बगैर
 िपोष

यह घोषणा
नियमावली
सेकने

376



377



し

378

Rectangle

Rectangle



Joum
तहसीलदार

प्रा

هللا महीउददीनपुर

पूर्वक

379

FreeText
Annexure-2

Rectangle



380



381



28

AR

382



No

DA A

doverannJtar Pra er

LEVOL4I

Chind

4000304/

Ор бил

TW

2
1
0
0
1
0
6
2
1
8
0
2
0
0

383



जाकिर,
किरायानामा

श्री सामन

जमी

करना है यो दोनो

132

गाजियामात

प्रथमी पू
अवि होम पर

अपन

तीय पक्ष उसको अपने

यह किस मानाम

शाकिर
प्रथम पक्ष गवाहे हस्ताक्षर

पराईटर

राम दर्द र

पक्ष

EST D Lकिस येदार)

वितीय पक्ष रावाह हस्ताक्षर,

384



सल
ीम
ुद
दी
न

प
ो

 ।

न
ि
म
 
स

स
ू
ल

i
nमि

ला
न

ख
प
ा
ल

385

FreeText
ANNEXURE-2



ख
ा
त
े
द
ा
र

व
ि
व
र
ण

खा
ते
दा
री

हो
ने
 

व
ि
व
र
ण

मि
 

व
ि
व
र
ण

खा
ते
दा
र

386



387



दि
नो

ंक
 स
म
य

 स्
थ
ा
न

388



मिलेखा 
गाबा

15 
कलक्

ट्र

317

389



कल

सन सोय

না
पटादाय

कल

31

3
%

390



391



392



393



394



395



396



397



398



CamScanner

399

FreeText
Annexure-3



400

FreeText
4



401



402



403



404



405



406



407


